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Reasons for strike by Airlineg Staff and
Officers

4633. SHRI UTTAMBHAI H.
PATEL: Will the Ministey of TOU-
RISM AND CIVIL AVIATION be
pleasced to state:

(a) what are the reasons for the
various types of strikes by various
categories of Air Lines staff and offi-
cers during the last 6 months;

(b) what are their charter of de-
mands and other grievances;

(c) the steps taken to concede their
demands;

(d) what steps_had been taken to
continue the air services during the
said strikes;

(e) whether at any time the strikes
had been declared illegal;

() it so, the steps taken against
strikers, leaders and Unions, Associ-
ation and Federation thereon; and

(g) what is financial and other los-

ses incurred and mandays lost during
the said strikes by the employees, Air

‘Lines, Goverument and the public?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI A. P.
SHARMA): (a) to (g). A statement
giving the requisite information in
respect of Indian Airlines and Air
India is sttached. i





